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Office Order No0.66/2022

Subject : Resumption of Bio-metric attendance in FSSAI - reg.
T : TRt SufRf 3t iR & g6 T Paag |

The undersigned is directed to refer to this Office Order No. 42/2022
dated.04.02.2022 and 44/2022 dated.06.02.2022 and to say that the period of suspension of

bio-metric attendance was over on 15.02.2022. All the employees of FSSAI are, therefore,
required to mark their attendance in the Aadhar Enabled Biometric Attendance System
(AEBAS).
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2. While marking their attendance in AEBAS, all employees are mandated to follow
COVID appropriate behaviour to contain the spread of COVID-19 virus infection.
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Digitally Signed by Praful
Ranjan

Date: 03-03-2022 13:58:22
Reason: Approved

el 35T
Y RS (FHT ETEA)
To,

1. All Officers/Officials/Staffs of FSSAI HQ.
2. ED (HR)/ ED (CS)/ Advisor (S&S) / Advisor(QA) for information & necessary action.
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. Sr. PS to Office of CEO/PS to Office of CP
. All Directors/ Heads of FSSAI HQ.
. Director (Region/ Labs)... for similar necessary action.
. Director, GA, FSSAI, HQ... for necessary action.
CTO, FSSAI, HQ ... with request to upload this order on Notice Board in e-office.
. Guard Folder
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